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One can be that theie may be a 1w
enterpriss, and in an enterprise which s
lust started, there may be a problem in
starting this scheme, Then, there are cer-
tain corporations which work at one place
at one time and at another place at ano-
ther time. So, that can be a problem.
Then, the muluplicity of the unions can
also be a problem, It can lead 10 a lot
of problems. So, these are some of the
areas,

DR. SHANTI G, PATEL: Sir. there
are a large number of public sector under-
takings in which workers' participation is
not being implemented at all levels, In this
case, is there any programme 21U the Go-
vernment to have this participation prog-
ramme implemented by a ceituin dawc?
As 1 said ecarlier, there are a large number

of industries in which this has not been
implemented,
Secondly, the question is how  these

workers’ representatives are going to be
appointed. One is direct eclection. The
other is nomination through the workers’
unions. These workers’ unions have been
recognised not on the basis of election,
that is. through votes, secret ballot., by
workers, but according to the whims  of
the managements concerned. May I.
therefore, submit that the  Government
should see that proper representatives who
are directly elected or nominated throvgh
workers’ unions. in whom the workers
have shown confidence through  secret
ballot, are sent at the participating levels
to have proper participation.

SHRIT VISHWANATH PRATAP
SINGH: Tt is not true that nothing has
been done, T have already said that in 42
enterprises at shop floor level and at plant
fevel. the scheme has been implemented
and 13 are in the process of implementa-
tion. Regarding the suggestion of the elec-
tion process, it was considered.

MR. CHATRMAN: T think the Labou
Minister will reply.

SHRT VISHWANATH
SINGH: T suppose. Sir,

PRATAP

DR. SHANTT G. PATFL: T want ‘yes’
or ‘no' reply.
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MR, CHAIRMAN: No. he _aonot
reply. 1 is the Labour Ministey wro will
reply as this pertaing to the iepiesentation
of labour, Now. Mr_Sukomal Sen.

SHRI SUKOMAL SEN: Rezarging
workers”  participation in the Board ol
Directors, there is a demand from the
lubour side that the number of Tabour
Iirectors in the Board of Director~ hould
he equal to the Directors taken from the
muanagement side with equal poweri  and
“lutus in the decision making procsess. In
view of this, whether the Governmnent is
ready to accept thal  suggestion which
emanated from the tradz unions?

MR, CHAIRMAN: Parity fo. 1:bour.

SHRI VISHWANATH PRATAP
SINGH: At present we do not have 50
per cent representation. We are going on
with the scheme which we announced in
December. Certainly there could +:zn pgoal
fo; future.

MR, CHATRMAN: Question Nu 184,

Quality contro} of glainlesg stee] prudmcts

384, SHRI J. P. GOYAL:

SHRI RAMCHANDRA
BHARDWAIJ:

Will the Minister of STEEL. ™NES
AND COAL be pleased to state:

ta) whether Government have =1/ me-
chanism to control the quality of Hraintess
steel products being <old in the rrarket:

tby if so, what are the detmls i- this
regard: and

(c} if no uch mechanism exists, whe-
ther Government propose to intioduce any
mechanism so as to check the overflow of
sub-standard tainless steel products?

THE MINISTER OF STEEL. MINES
AND COAL (SHRT VASANT SATHF):
{a) to (c) A Statement i~ laid ¢°  the
Table of the House,

+The question was actually askzd on
the floor of the House by Shri Ramchandra
Bharadwaj.
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Statemeng

.

ta) 10 (<) AL present there is no ex-
chisive mechanism to vontrol the quality
of stunless steel products. However,  the
productign of stainless steel {n the Alloy
Steels Plant, Durgapur and Salem  Steel
Plant 15 assured by chemical analysis and
theckhing of physical and chemical proper-
ties ul various stages of production, Manu-
facturers of the consumer products may,
at their option, adopt ISI  Certification
marks which assures a well defined systens
ol inspection, testing and quaity contrul
during production. To facilita'z the pro-
Jucers 1o produce  quality  products, Go-
vernment of Tndia has set up Small In-
dustiies Service [nstitutes, Extension C:at-
res. Regional Testing Centres and  Field
Testing Stations,  The  Institutes!Centres
advise the producers ubout the mechanisn
of inspection etc.

There is presently no proposal for in-
troduction of any additional mcustres (o
control the quality of stainless steel pro-
ducts,
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WELCOME TO THE VISITING DIGNI-
TARIES FROM MAURITIUS

MR. CHAIRMAN: Hon'ble Memburs,
1 have am announcement to make, We have
with us this morning seated in the specuil
box, His Excellency Mr., Chatiradhari
Daby, Speaker of the Legislative Asscmbly
ol Mauritius, Mrs. Daby and Mr. Jaedish
Goburdhun, Member of the Legislative
Assembly of Mauritius who arc currenily
on a visit to our country.

On bzhall  of the Members of the
House and on my own behalf, 1 1ake
pleusure in extending a very hearty wel-
come to our distinguished guests and wish
tham a very enjoyable and fruilful stayin
our country. We hope that dJduring their
stay with us they will have opportunity to
see and learn more about our country
and our people. Through them we convey
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our greelings and good wishes 1o the Mem-
bers of the Legislative Assembly of Maus
ritius and the friendly people of Mauvri-
tius.

ORAL ANSWERS TO QUESTIONS—
contd.

SHRI SUSHIL CHAND MOHUNTA:
Sir, I have one or two questions io muke
on this,

MR. CHAIRMAN: You can put  oaly
Ope guestion.
SHRI SUSHIL CHAND MOHUNTA:

Sir, the questions are Sq inter-linked that
it will be difficult to say whzinzr they ere
two or one. [ would like to Xxnow whethzi
it is a fact that high grade quality stiin-
less steel is not being produced in  sur
country and imports througn private chan-
nels of this item has been liberally per-
mitted If so, what is the foreign ex-
change involvement and why nn  staps
have bzzn taken to produce high grade
quality stainles, steel and by what year,
we are expected to achieve self sufficiency
in this.

SHRI VASANT SATHE: Sir. we  ar:
trying to produce high grad: quality stain-
less steel—the Alloy Steel Plant, as well as
Salem but even today, the quantity of
stainless steel produced in the country, only
10 per cent is produced in these public sec-
tor plants. Rest are produced in the private
sector planis but whatever we are not
able 1o produc.. they ave being allowed
to be imported. Now, we arc trving to
see. Tt is a question of whole steel pro-
duction which will include stainless steel
al'o. We are trying to see how we can
becomea self-reliant in this but it will
take quite some time.
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SHRI INDRADEEP SINHA: Sir. the
statement that has been laid on the Tavle
of the House is as difficult to understand

as Bhoagwat Gita, Now, the Minister
begins with a statement: therz is no ex-
clusive mechanism. That means, therc is

some genesal mechanism and when we
read, further, we do not find tiwat theieis
any general mechanism either, ‘there are
only extension centres and small indust-
ries service institutes and regonal district
centres, Where is the mechanism? A-tu-
ally, there is no mechanism, Now, my
question is: is it possible for the Govern-
ment and does the Hon’ble Minister think
it necessary to prevent adulteration of
stanless steel? This is a kind of adultera-
tion, The Government cannot escape  the
1e-ponsibility by throwing the burden on
the consumers. Can the Government take
measures to prevent adulteration of stain-
less steel sheets by stamping them  and
requiring every manufacturer of stainless
steel utensils to use only certified cheets?
That will save the small coins in the
country; because today what ‘s happening
in the country is that our small coins arc
being melted and put in  “homemade”
stainless steel and thus second jrade stuin-
less steel sheets are created. Ts it  not
necessary for the Government to certity
the sheets and ask the manufacturers to
use only the certified sheets?

SHRI VASANT SATHE: Sir, it is a
good suggestion worth considering.
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MR, CHAIRMAN: Next que.tion.
385 [ lhe questioner (Shr. Leongrd
Sclomeaar Saring) was absent. For answer

vide cols. 39-4D injra. ]

Krishna
answer,

“386. [The gnestioner (Shr
Numar  Birlay was absent. Fo
vide cols. 40-41 infra,]

SerVi(‘e condiiions in Publi¢c sector under-
takings

“387. DR. BAPU KALDATE:

DR SHANTI G, PATEL:+

Will the Minister of FINANCE he
pledsed to state:

(a) whether it is a fact that public sec-
tor undertakings under his Minisiry have
different set of rules and guidelines with

FThe question was actually asked on
floor of the Housg by Dr, Shanti G. Patel.
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regand 1o pay and allowances and viher
service conditions for their emplovess;

th) if so. what ure the reasons  tpere-
for: and

t¢) what steps Governmen( propcs2 to
take 1o bring uniformity in this rego -l in
alt the pubhe <ector undertakings”

THE MINISTER OF STATF IN THE
MINISTRY OF FINANCE (SHRI JANA-

RDHAN POOJARI): (a) to (e) A Slate-
ment iy laid on the Table of the Hor-e,

Statement

While the general conditions of .:vice
(Conduct  Rules. Disciplinary Rnle- =te.)

governing the employees of the - litu-
tions coming under the admipi-n itive
control of the Ministry of Finane, are
broadly similar, the pay and ‘'cv ices

of employees of different institution. such
as the Reserve Bank of India, the com-
mercial banks. insurance corporation., Re-
gional Rural Banks etc, are differen: The
difference is on account of historic. +ac-
tors and the fact that the functior of
the institutions and the natwe of ork
are different.  In view of this. ther: con-
not be complete uniformity in the pay
and allowances of employees in .1i -rent
institutions,

DR. SHANTI G. PATEL: Sir, 4. vou
ate wware, the Supreme Court. the -age
boards and other wage fixing anthovities
have fixed wages on the basis of a [:¥ain
principle and this principle is to fix .-ages

on the basis of condition, prevail g in

the  industry-cum-region, What we
find now is that a number of public . .slor
undertakings are not fixing wages apd s;er-
vice conditions on thiy basis. NN T

Minisler  «~hat

know from the hon,
steps he proposes to take so that the waiges
and service conditions are fixed at !2ast
on the basis  of industrv-cum-regiorg

SHRI TANARDHAN POOTARI. S5ir.
so far as part (a) of the question i~ con-
cerned. it refers 1o public seclor ioier-
fakings under our Ministry, the Fir ace
Ministry, And, as you know. Sirg (he
undertakings which are under the Fin:nce
Ministry are the Reserve Bank of -1z,



